
i t  is effective enforcement that is 
necessary, and that can be done only 

the State Governmets.
Shrl N a m b la r  ( T r u c h i r a p a l l i ) :  S in c e  

- th e  b l a c k m a r k e t i n g  is  o f  a  h ig h  o rd e r ,  
-w e  w a n t  t o  k n o w  s o m e th in g  m o r e  in  
r e g a r d  t o  t h i s  m a t t e r . . . .

Mr. Speaker: Blackmarketing can 
■be discussed when we discuss the 
motion on the President's Address.

P A P E R S  L A I D  O N  T H E  T A B L E  

C i n e m a t o g r a p h  (C e n s o r s h i p ) 
A m e n d m e n t  R u l e s

The Minister of Information and 
Broadcasting (Dr. B. Gopala Reddi):
I  b e g  to  l a y  o n  t h e  T a b le  a  c o p y  o f  t h e  
C in e m a to g r a p h  ( C e n s o r s h ip )  A m e n d -
m e n t  R u le s ,  1662, p u b l i s h e d  in  N o tif i-
c a t i o n  N o . G S R . 458, d a te d  t h e  7th  
A p r i l  1962, u n d e r  s u b - s e c t io n  ( 3) o f  
s e c t io n  8 o f  t h e  C in e m a to g r a p h  A c t,
1962. [ P la c e d  in Library, See N o .
L T - 45/ 62] .

P u b l i c  P r e m i s e s  ( E v i c t i o n  o f  U n -
a u t h o r i s e d  O c c u p a n t s ) 

A m e n d m e n t  R u l e s

The Deputy Minister in the Ministry 
of Works, Housing and Supply (Shri
P. S. Naakar): O n  b e h a l f  o f  S h r i
M e h r  C h a n d  K h a n n a ,  I  b e g  to  l a y  o n  
t h e  T a b le  a  c o p y  o f  t h e  P u b l i c  P r e m i -
s e s  ( E v ic t io n  o f  U n a u th o r i s e d  O c c u -
p a n t s )  A m e n d m e n t  R u le s ,  1961, p u b -
l i s h e d  in  N o t i f i c a t io n  N o . G S R . 779, 
d a t e d  t h e  10t h  J u n e ,  1961, u n d e r  s u b -
s e c t io n  (3 ) o f  s e c t io n  13 o f  t h e  P u b l i c  
P r e m is e s  (E v ic t io n  o f  U n a u th o r i s e d  
O c c u p a n ts )  A c t,  1958. [ P la c e d  tn 
Library, See N o . L T -46/ 62] .

C o rn s  ( S e c o n d  A m e n d m e n t ) R u l e s

The Minister of International Trade 
i n  the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): I b e g
to lay on the Table a copy of the 
Coffee (Second Amendment) Rules, 
1062, published in Notification No. 
GSR 471 date& th? 14th April, 1962, 
und% svb-section (8} at section 48 of

132$ Paper* VAISAKHA ?, 1884 (SiAKA) Business of the Hotue 132^ 
l a id  on the Table 

t h e  C o ffe e  A c t,  1942. [ P la c e d  in Li-
b r a r y ,  See N o . L T -47/ 62] .

A m e n d m e n t s  t o  M i n i m u m  W a c k s  
( C e n t r a l ) R u l e s  

A m e n d m e n t s  t o  E m p l o y e e s  P r o v id e n t  
F u n d s  S c h e m e

The Minister of Labour in the Min-
ister of Labour and Employment (Shri
Hathi): I  b e g  t o  l a y  o n  t h e  T a b le —

( i )  a  c o p y  e a c h  o f  t h e  fo l l o w in g  
N o tif ic a t io n s  u n d e r  s e c t io n  30A  o f 
t h e  M in im u m  W a g e s  A c t,  1948: —

( a )  T h e  M in im u m  W a g e s  ( C e n -
t r a l )  T h i r d  A m e n d m e n t  R u le s ,
1961. p u b l i s h e d  in  N o tif ic a t io n  
N o . G S R . 1512, d a t e d  t h e  23r d  
D e c e m b e r ,  1961.

( b )  T h e  M in im u m  W a g e s  ( C e n -
t r a l s  A m e n d m e n t  R u le s ,  1962, 
p u b l i s h e d  in  N o tif ic a t io n  N o . G S R . 
213 d a te d  th e  17t h  F e b r u a r y ,  1962.

[ P la c e d  »n  Library, See N o . L T -  
46/ 62] .

( i i )  a  c o p y  e a c h  o f  t h e  fo l lo w in g  
N o tif i c a t io n s  u n d e r  s u b - s e c t io n  ( 2) 
o f  s e c t io n  7 o f  t h e  E m p lo y e e s ’ P r o -
v id e n t  F u n d s  A c t, 1952: —

f a )  T h e  E m p lo y e e s ’ P r o v id e n t  
F u n d s  ( S e c o n d  A m e n d m e n t)
S c h e m e , 1962, p u b l i s h e d  i n  N o t i -
f ic a tio n  N o . G S R . 417, d a t e d  t h e  
31s t  M a rc h ,  1962.

( b )  T h e  E m p lo y e e s ’ P r o v id e n t  
F u n d s  ( T h i r d  A m e n d m e n t)
S c h e m e , 1962, p u b l i s h e d  in  N o tif i-
c a t io n  N o . G S R . 460 d a te d  t h e  7t h  

A p r i l ,  1962. [Placed in Library,
See N o . L T - 49/ 621.

12.09 h r s .

B U S IN E S S  O F  T H E  H O U S E

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Slnha):
W ith  y o u r  p e rm is s io n .  S ir ,  I  r i s e  t o  
a n n o u n c e  t h a t  G o v e r n m e n t  B u s in e s s  
in  th i s  H o u s e  f o r  t h e  w e e k  c o m m e n c -
in g  30t h  A p r i l ,  1962 w i l l  c o n s is t  o f :

( 1) F u r t h e r  d is c u s s io n  0 /  t h e  M o tio n  
o f  th a n k s  t n  t h e  P r e s id e n t  f o r  h i s  
A d d r e s s ’


